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 {Shri  Tridib  Kumar  Chaudhuri.]
 the  Prime  Minister,  I  should  like  to
 submit  that  the  leader  of  the  P.S.P.
 group  has  made  a  statement  here....

 Mr,  Speaker:  The  Prime  Minister
 would  clarify  that,

 Shri  Surendranath  Dwivedy:  I  want
 the  Prime  Minister  to  clarify  it;  not
 the  hon,  Member.

 Shri  Tridib  Kumar  Chaudhuri:  The
 Prime  Minister,  after  all,  is  the  leader
 of  the  Government.

 Mr,  Speaker:  Order,  order.  here
 is  no  necessity  to  clarify  it  now.

 Shri  Hari  Vishnu  Kamath
 (Hoshangabad):  By  your  leave....

 Mr,  Speaker:  That  has  been  brought
 to  the  notice  of  the  Prime  Minister
 and  he  would  answer  ४.

 Shri  Hari  Vishnu  Kamath:  You  told
 me  that  I  might  raise  it  here  with
 your  permission.  It  is  reported  in
 the  Press....

 Mr,  Speaker:  I  am  telling  him  that
 ।  have  referred  it  to  the  Prime  Minis-
 ter  and  he  would  answer  it,

 Shri  Hari  Vishnu  Kamath:  Then  it
 ४  4  right.

 The  Prime  Minister  and  Minister  of
 External  Affairs  and  Minister  of
 Atomic  Energy  (Shri  Jawaharlal
 Nehru):  Mr.  Speaker,  Sir,  ।  crave
 your  indulgence  and  the  indulgence of  this  House  to  speak  on  the  subject that  we  have  been  discussing  for  the
 last  two  days  and  try  to  do  so  objec-
 tively  and  dispassionately,  ।  am
 afraid  the  beginning  of  today’s  debate has  rather  vitiated  the  atmosphere  of
 objective  consideration  of  any  sub-
 ject.  However,  I  shall  endeavour  to
 try  to  be  as  calm  and  objective  as
 Possible  and  I  trust  that  hon.  Mem-
 bers  will  hear  me  and  then,  of  course, it  is  open  to  them  to  decide  as  they wish.

 In  the  course  ef  the  debate—]  think
 day  before  yesterday—Shri  Dhebar
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 asked  a  question:  What  exactly  are
 we  considering?  It  was  a  very  rele-
 vant  question,  because  the  issues  that
 were  before  us  were  confused,  over-
 laid  and  covered  up  by  all  manner
 of  other  considerations  and  therefore
 were  likely  to  be  forgotten  by  hon.
 Members.  I  recognise,  of  course,  that
 the  immediate  issues  before  us  have
 a  considerable  background  of  history
 and  we  cannot  separate  that  back-
 fround  from  the  present  issue.  I
 do  not  object  to  all  the  other  matters
 coming  up  or  being  pointed  out  to  us.
 Indeed,  I  myself  would  like  it  to  be
 considered  in  that  context.

 So  far  as  this  background  is  con-
 cerned,  I  take  it  that  in  spite  of  many
 differences  of  opinion  on  many  other
 subjects,  there  is  no  Member  of  this
 House  who  differs  in  his  judgment  of
 that  background  and  our  reaction  to
 the  Chinese  aggression  and  invasion.
 So,  if  I  do  not  refer  to  it  at  any
 length,  it  means  that  we  take  it  for
 granted,  This  is  common  ground  and
 we  expressed  that  common  ground  in
 the  solemn  resolution  that  we  passed
 in  mid-November,  and  took  a  pledge.
 Now,  we  have  not  only  to  consider
 this  background,  but  also  the  future
 as  it  might  take  shape.  That  future
 is  of  great  concern  to  us  in  India.
 But  it  has  relevance  also  to  Asia  and
 the  world,  as  any  conflict  between
 India  and  China  must  necessarily
 have,  We  live  in  a  rapidly  changing
 world.  We  cannot,  therefore,  think
 in  static  terms.  We  have  followed  a
 policy  of  non-alignment  and  I  believe
 in  it  fully.  Now,  I  hope  we  shall
 continue  to  follow  it.  But  even  the
 old  concept  of  non-alignment  is  slow-
 ly  undergoing  a  change.  On  the  one
 side,  the  Soviet  Union  and  China
 are  beginning  to  fall  out,  On  the
 other  side,  there  is  some  attempt  at
 a  closer  approach  between  the  United
 States  and  the  Soviet  Union.  We  can-
 not,  at  this  stage,  say  much  about  it,
 but  it  does  hold  out  some  hope.

 Our  policy  of  non-alignment  has
 won  such  favour  in  the  outside  world,
 not  only  among  the  so-called  non-
 aligned  countries,  the  newly  independ-
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 ent  countries  of  Africa  and  Asia,  but
 even  the  major  aligned  countries  like
 the  United  States  and  the  Soviet
 Union  have  come  to  see  some  virtue
 jin  it  and  want  it  to  be  continued.  It
 has  surprised  me,  therefore,  that  just
 at  this  moment  of  our  success  in  this
 policy,  some  people  in  India  should
 doubt  its  worth.  In  any  event,  what
 I  wish  to  lay  stress  on  is  the  dyna-
 mic  character  of  the  werld  today.
 Any  position  that  we  take  must  keep
 this  in  view.

 We  have  had  to  deal  with,  at  first,
 the  slow  encroachments  of  China  on
 Indian  territory,  which  have  lasted
 five  or  six  years  and  then  from  Sep-
 tember,  1962  aggression  on  a  massive
 seale.  We  believe,  and  many  other
 countries  agree  with  us  in  this  matter,
 that  China,  as  constituted  today,  is
 an  aggressive  expansionist  country,
 possibly  with  vast  designs  for  the
 future.  It  believes  in  the  inevita-
 bility  of  major  wars.  Thus,  essen-
 tially  it  does  not  believe  in  peaceful
 co-existence  between  countries  and
 it  does  not  believe  in  the  five  princi-
 ples  of  Panchsheel,  which  China  and
 India  laid  down  some  seven  or  ight
 years  ago  and  which  had  been  ac-
 cepted  by  a  large  number  of  coun-
 tries.

 The  curious  fact  emerges  that  just
 when  most  other  countries  have  come
 to  this  conclusion  that  peaceful  co-
 existence  is  essential  and  war  is  no
 longer  a  desirable  or  a  possible  way
 of  settling  disputes  between  nations,
 China  stands  apart  and  follows  a
 policy  which  is  peculiar  to  her.
 China  is  a  great  nation  with  a  great
 past.  A  great  nation  pursuing  such
 aggressive  policies  necessarily  be-
 comes  a  danger  and  a  menace  to  the
 other  countries  and  to  the  world.  1
 has  been  our  misfortune  that  we  have
 been  victims  of  this  aggression,  but
 that  very  aggression,  has  made  not
 only  us,  but  other  countries  also  rea-
 lise  the  nature  of  the  problem  that
 faces  the  world.  ?  _  believe  that
 even  the  Government  of  China  has
 realised  the  danger  of  the  course  that
 it  follows,  Possibly  also  it  has  realis-
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 ed  the  wrong  it  has  done  to  India  and
 to  itself  by  following  this  course.  I
 am  not  referring  to  moral  rights  and
 wrongs,  but  to  the  practical  conse-
 quences  of  the  action.  It  must  be
 obvicus  to  China  that  they  cannot
 compel  us  by  military  or  other  force-
 ful  means  to  surrender  to  them  in
 any  important  matter.  In  spite  of
 the  aggressive  actions  that  they  nave
 taken  on  India  and  the  very  in-
 temperate  language  that  they  have
 used,  it  appears  that  they  are  begin-
 ning  to  realise  that  it  is  not  good  for
 them,  85  it  is  not  for  us  and  for  Asia
 and  the  world,  if  our  two  countries
 be  entangled  in  a  war  which  may
 well  last  a  long  time  and  do  tre-
 mendous  injury.  One  thing  is  cer-
 tain,  and  they  must  recognise  it,  that
 India  as  it  is  constituted  today  will
 not  submit  to  any  dishonour,  what-
 ever  the  consequences.

 India  has  been  devoted  to  peace,
 and  in  her  long  history,  whatever  we
 may  have  done  within  our  own  coun-
 try,  we  have  not  invaded  other
 countries.  Our  fault  has  been  to  sub-
 mit  to  others’  invasions  in  the  past,
 but  that  time  is  past  now,  and  a  new
 India  has  arisen  which  cannot  and
 will  not  submit  to  any  aggression.
 We  want  to  live  peacefully  and  in
 freedom,  and  we  do  not  wish  to  inter-
 fere  with  the  freedom  of  others.  We
 believe,  whether  others  believe  in
 them  or  not  in  the  Panchsheel  or
 the  five  principles,  because  that  is  the
 only  civilised  or  even  practical  way
 of  existence  in  the  modern  age.
 There  is  no  other  way  except  war  and
 wholesale  destruction,  extermination.
 Therefore,  we  have  to  try  to  bring,  in
 so  far  as  we  can,  apparently  two
 contradictory  urges  and  principles—
 to  promote  peace  and  live  in  peace
 and  freedom  on  the  one  hand,  and  on
 the  other  hand  to  resist  any  डिन
 croachment  of  our  freedom  and  _in-
 tegrity  with  all  our  might.  That  is
 a  difficult  thing  to  do,  but  there  is  no
 reason  why  we  should  not  endeavour
 to  do  it  to  the  best  of  our  ability.
 But  it  is  clear  that  we  cannot  uni-
 laterally  pursue  the  path  of  peace  if
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 [Shri  Jawaharlal  Nehru.]
 aggression  takes  place  against  us,  and
 our  freedom,  integrity  and  honour  are
 threatened.  Because  we  were  50
 threatened,  our  nation  responded  in
 the  only  way  that  any  self-respecting
 and  freedom-loving  nation  can  res-
 pond,  and  we  were  witnesses  to  a
 sight  which  was  worth  having  even  at
 the  cost  of  the  trouble  we  had  on
 our  frontier.  Our  people  proved  to
 themselves  and  to  the  world  that
 freedom  had  brought  a  new  spirit  in
 them  and  that  everything  else  was
 secondary  to  the  preservation  of  their
 freedom  and  integrity.

 On  14th  November  last  we  took  a
 solemn  pledge  and  by  that  we  .itand.
 Members  have  reminded  me  of  this
 pledge,  and  they  imagine  that  some-
 thing  is  suggested  that  will  go  counter
 to  that  pledge.  I  would  like  to  tell
 them  that  tomorrow,  on  our  auspici-
 ous  Republic  Day,  scores  of  millions
 of  people  all  over  India  are  going  to
 repeat  that  pledge  or  a  slightly  modi-
 fied  form  of  it.

 Shri  Wari  Vishnu  Kamath:  Modi-
 fied?

 Shri  Jawaharlal  Nehru:  Slightly
 modified  form  of  it.  Naturally,  the
 circumstances,  the  dat»  has  changed,
 Qur  whole  commumity  development
 movement,  numerous  blocks  and  com~-
 munity  centres  and  panchayat  ghars,
 all  of  them  are  going  to  meet  to-
 morrow,  I  believe  at  9  o'Clock  in  the
 morning,  in  their  respective  places
 and  take  that  pledge,  modifying  the
 words  slightly  to  suit  them;  other-
 wise,  the  substance  is  the  same.

 Shri  Maurya  (Aligarh):  Pledge  is
 always  pledge,  there  should  be  no
 modification.

 Mr,  Speaker:  Without  wunderstand-
 ing  what  the  modification  is!

 Shri  Jawaharlal  Nehru:  The  modi-
 fication  has  nothing  to  do  with  the

 JANUARY  25,  1963  Colombo  Conference  6516 Proposals

 substance.  Naturally,  Parliament
 says  one  thing  in  one  way,  and  the
 community  centres  say  it  in  a  differ-
 ent  way,

 That  will  be  a  noble  demonstration
 of  our  people’s  will  and  determina-
 tion,  Would  we  have  organised  that
 if  we  wanted  to  by-pass  the  pledge?
 Let  this  be  remembered  and  this
 argument  of  our  proving  false  to  our
 Pledges  not  be  raised  again.

 We  have  been  told  that  Govern-
 ment  is  paralysed  by  fear  and  the
 military  might  of  China,  that  we
 want  to  accept  the  Colombo  propo-
 sals  because  we  are  frightened,  and
 that  it  will  be  dishonourable  for  us
 to  accept  these  proposals,  and  a
 breach  of  the  pledges  we  have  made.
 There  have  been  heroics  and  hyste-
 rics  and,  what  has  been  described  by
 a  foreign  newspaper,  a  competition
 in  patriotism,  as  if  patriotism  js  to
 be  measured  by  words  and  phrases
 anid  the  strong  statements  that  one
 makes.  Patriotism  is  made  of
 stronger  stuff,  It  is  to  be  judged  by
 something  more  than  the  words  we
 use,  rather  by  the  life  we  have  led.

 Shri  Hari  Vishnu  Kamath:  Exactly.

 Shri  Jawaharlal  Nehru;  By  that
 life  let  us  judge  cach  one  of  us.

 We  have  committed  many  mistakes,
 and  no  doubt  will  commit  more....

 Shri  Nath  Pai  (Rajapur):  That  is
 the  only  thing  we  are  sure  of.  We
 are  quite  sure  of  that,

 Shri  Jawaharlal  Nehru:  but  I
 have  yet  to  know  that  we  have  suc-
 cumbed  to  fear  and  have  fashioned
 our  policies  on  that  basis.  Long  years
 ago,  when  we  hag  the  privilege  of
 serving  uner  the  leadership  ०८
 Gandhiji,  we  learnt  one  lesson:  that
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 was  to  shed  fear.  There  is  little  like-
 lihood  that  we  would  forget  that
 basic  principle  that  he  taught  us.  But
 fearlessness  has  to  be  married  to
 wisdom...  (Interruptions)  Other-
 wise  it  is  reckless  folly.  It  is  to  be
 governed  by  certain  principles  as
 well  as  a  measure  of  intelligence  and
 understanding  of  what  the  world  is
 today.  What  have  we  been  debating
 here  during  the  last  two  or  three
 days?  It  is  the  Colombo  proposals.
 How  do  these  come  into  being?

 On  the  20th  of  October  last,  the
 first  massive  invasion  of  India  took
 place.  Before  that  about  six  weeks
 ago,  on  the  8th  September  the
 Chinese  forces  had  started  coming
 from  across  the  Thag  La  ridge  in
 NEFA.  On  the  20th  of  October  was
 this  massive  invasion.  On  the  24th
 of  October  the  Chinese  Government
 made  their  three-point  '  proposals—
 that  is,  three  or  four  days  after  this.
 Within  two  or  three  days  we  rejected
 these  proposals  as  they  were  consi-
 dered  dishonourable  for  India  and
 we  could  not  possibly  accept  them.
 We  had,  therefore,  to  take  a  positive
 line  and  to  make  some  positive  pro-
 posals  suited  to  the  moment.  Some
 people  called  it  the  ‘peace  offensive’.
 We  hag  to  meet  that  offensive,  apart
 from  any  other  positive  line  that  we
 should  take.  It  was  then  that  we  sug-
 gested  that  we  would  be  prepared  to
 talk  to  the  Chinese  if  the  situation  as
 it  existed  before  the  latest  invasion
 was  restored—that  is,  what  is  called
 the  8th  September  line  was  restored.
 That  was  an  ideal  proposal  for  India
 as  well  as,  I  think  for  China.  Neither
 of  these  countries  could  succeed  in
 humiliating  the  other;  each  of  them
 is  too  big  and  too  conscious  of  its
 honour  to  submit  to  any  humiliation..
 (Interruptions).

 wert  महोदय  :  या  बहादुरी  सिर्फ
 इत  इंटरपशंज़ में  है  !  प्रब  जो  उन  का  खयाल
 है,  उस  को  श्राप  सुनिये  ।  माप  ने  अपनी
 तकरीरों  मेंअपने  खयालात  का  इजहार  कर
 लिया  हूँ  ।  अब  श्राप  उन  की  बात  सुन  लीजिए  ।
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 भी  राम  सेवक  यादव  :  अध्यक्ष  महोदय
 (Interruptions)

 were  महोदय  :  श्राप  बेठ  जायें  ।  मैं
 उन  को  भी  कह  रहा  हूं  कि  वे  भी  बैठ  जायें  ।

 श्री  राम  सेवक  यादव  :  बहादुरी  के  बारे
 में  मैं  एक  बात  कहना  चाहता  हूं  ।  मैं  बहुत
 बहादुर  नहीं  हूं  ।  लेकिन  मैं  कायर  भी  नहीं
 हूं  ।  उस  तरह  से  जिस  तरह  से  ये  लोग  बोल
 रहे हैं

 थी  बागड़ी  (हिसार) :  हमारी
 उंगलियां  क्यों  उठा  ,  ;:

 Mr.  Speaker:  Order,  order.  Every
 one  in  his  speech  had  made  com-
 ments  and  the  Prime  Minister  also
 can  do  that.  Now,  the  hon,  Members
 would  kindly  keep  silent  and  listen
 to  him....  (Interruptions.)

 शी  बागड़ी  :  ये  बहादुर  बन
 झष्यक्ष  महोदय  :  बाप  बैठ  जायें  ।  मैं

 सभी  मेम्बर  साहिबान  से  कहता  हूं  कि  वे
 बैठ  जायें  ।

 Shri  Jawaharlal  Nehru:  May  I  pro-
 ceed,  Sir?  I  am  not  aware  of  having
 referred  even  indirectly  or  remotely
 to  any  hon.  Member  opposite,  any-
 where.  I  do  not  know  why  this  ex-
 tra-ordinary  excitement  should  take
 place,  I  am  talking  slowly,  calmly
 ang  dispassionately  trying  to  analyse
 the  position.

 Shri  Hari  Vishnu  Kamath:  Please
 proceed,

 Shri  Jawaharlal  Nehru:  ।  am  grate-
 ful  to  the  hon.  Member  for  permis-
 sion  to  proceed  -,...(Interruptions.)
 This  8th  September  proposal  was  re-
 peated  by  me  many  times  in  Parlia-
 ment  and  outside,  at  meetings,  on  the
 radio  ang  in  the  Press.  It  was  de-
 finitely  mentioned  by  me  repeatedly
 in  the  course  of  my  speech  then.  A
 substitute  motion  was  proposed  by
 Shri  Ram  Sevak  Yadav  for  the  parti-
 cular  purpo:s:  of  the  rejection  of  this
 proposal  of  the  8th  September  line.
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 (Shri  Jawaharlal  Nehru,]
 This  substitute  motion  was  rejected
 by  a  very  large  majority  in  the  Lok
 Sabha.  Subsequently  a  substantive
 motion  was  passed  approving  all  the
 measures  and  policies  adopted  by
 Government,  I  shall  read  out  these
 motions.  The  motion  under  discussion
 was:

 “That  the  border  situation  re-
 sulting  from  the  invasion  of
 India  by  China  be  taken  into  con-
 sideration”.

 In  the  course  of  my  speech,  I  said:
 “In  answer  to  this  it  was  stated

 that  we  could  not  proceed  to  any
 talks  with  them  until  at  least
 this  latest  aggression  was  vaca-
 ted  and  the  status  quo  prior  to
 the  8th  September  1962  restored
 both  in  NEFA  and  Ladakh”.
 This  was  the  least  we  could  do
 and  that  is  the  position  we  have
 consistently  held  during  the  last
 few  months.  Anxious  for  peace
 as  we  are,  we  suggested  this
 minimum  condition  which  might
 lead  to  a  peaceful  approach”.

 I  referred  to  this  again  on  two  or
 three  occasions  in  the  course  of  the
 same  speech,  I  would  read  further
 from  that:

 “What  we  had  suggested  is  a
 simple  and  straightforward  pro-
 posal,  that  of  restoration  of  the
 status  quo  prior  to  the  8th  Sep-
 tember,  1962,  when  further  ag-
 gression  began”.
 Shri  Ram  Sevak  Yadav  proposed

 a  substitute  motion  to  thig  which  ran
 as  follows:

 “This  House  having  considered
 the  border  situation  resulting
 from  invasion  of  India  by  China,
 ४  ०  opinion  that  the  policy  of
 the  Government  of  India  to  start
 negotiations  on  the  condition  of
 withdrawal  by  the  Chinese  ag-
 gressors  to  the  line  of  control  as
 on  the  8th  September,  1962
 should  be  rejected,  and  no  nego-
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 tiations  should  be  undertaken  till
 the  Chinese  aggressor;  withdraw to  the  Indian  boundary  85  it  ex-
 isted  on  the  15th  August,  1947”.

 This  substitute  motion  was  voted
 upon  in  this  House.  The  result  ४  the
 division  was:  13  in  favour  of  the
 substitute  motion  and  288  against.

 Shri  Surendranath  Dwivedy:  We
 refrained  from  voting  on  that  motion.

 Shri  Hari  Vishnu  Kamath:  By  your
 leave,  Sir,  I  want  to  raise  a  point  of
 order.  I  would  like  to  draw  your
 attention  and  also  the  attention  of
 the  House  to  what  the  Prime  Min-
 ister  has  consistently  held  and  de-
 clared  and  stated  in  his  speeches  in
 Parliament  and  outside  and  in  broad-
 casts,  portions  of  which  I  will  read
 out.

 Mr,  Speaker:  Other  speeches  are
 not  to  be  there.  Only  the  debate
 that  was  held  here  was  being  refer-
 red  to.

 Shri  Hari  Vishnu  Kamath:  My
 point  of  order  is  this.  You  have  to
 give  a  Tuling  on  that.  He  made  it
 clear  on  every  occasion  that  only  the
 Government  stands  committed  te
 this  proposal.  It  is  recorded  there.  I
 will  read  out  one  sentence.

 Mr.  Speaker:  What  is  the  point  of
 order?  He  cannot  read  from  the  de-
 bate  now.

 Shri  Hari  Vishnu  Kamath:  Certain-
 ly  if  he  can,  so  can  ।

 Mr.  Speaker:  The  Prime  Minister
 is  on  his  legs.

 Shri  Hari  Vishnu  Kamath:  The
 point  of  order  relates  to  the  state-
 ment  that  he  has  made.

 Mr.  Speaker:  What  is  the  point  of
 order?

 Shri  Hari  Vishnu  Kamath:  The
 point  of  order  in  brief  is  this.  He
 has  said  that  the  Parliament  has  ०-
 dorsed  the  policy  with  regard  to  the:
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 September  8  line.  I  do  not  contest
 that  proposition.  But,  Sir,  it  would
 be  wholly  wrong  to  say  that  it  was
 adopted  unanimously,  just  as  the
 Parliament  adopted  the  14th  Novem-
 ber  resolution  unanimously,  with  ac-
 clamation,  happily,  at  your  instance
 all  standing.  Parliament  never  endor-
 sed  it  like  that.  That  is  ell,

 Mr.  Speaker:  He  has  raised  no
 point  of  order,  although  he  stood  up
 on  that  pretext.  I  would  request
 hon.  Members  to  desist  from  _  this
 temptation  when  there  is  nc  point  of
 order.  At  least  senior  Members
 should  not  stand  up  and  interrupt
 when  there  is  no  point  ०  order.
 (Interruption)

 Shri  Hari  Vishnu  Kamath:  The
 House  never  endorsed  it  unanimous-
 ly.

 भी  किशन  पटनायक  (सम्बलपुर) :
 मेरा  प्वाइंट  श्राफ  भ्रामक  यह  है  कि  श्री  राम
 सेवक  यादव  का  जो  शअ्रमेंडमेंट  है  उस  के
 गलत  मतलब  निकाले  जा  रहे  हैं  ।  उन  का  जो

 wert  महोदय  :  श्राप  बैठ  जाइये  ।

 श्री  किशन  पटनायक  :  मैं  जो  निवेदन
 करना  चाहता  हूं,  उस  को  कम्प्लीट  कर  लेने
 दीजिए  ।  श्री  राम  सेवक  यादव  का  यह
 श्रमेंडमेंट था  कि  १५  अगस्त,  १९४७  फी
 लाइन  को  माना  जायें  ।  उस  को  रिजकट
 करने  का  मतलब  यह  कैसे  होता  है  कि  ८
 सितम्बर  की  लाइन  को  माना  गया  है  ?
 श्राप  इस  के  मतलब  को  साफ  कार  दें  |

 झष्यकष  महोदय  :  बस  यही  है  आाप  का
 प्वाइंट  श्राफ  बार्डर  ?  श्राप  ही  बतलाईये  कि
 इस  में  प्वाइंट श्राफ  आर्डर  कहां  है  ?  मैं
 समझता  हूं  कि  इस  तरह  से  खड़े  हो  जाना  भीर
 afer को  इंटरप्ट  करना  निहायत  ना-
 वाजिब  हूँ  ।  एक  इंटरप्रिटेशन प्राइम  मिनिस्टर
 साहब  दे  रहे  हैं  कौर  उस  के  लिए  प्रोसीडिग्स
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 पढ़  रहे  हैं  ।  दसरे  आदमी  की  राय  इस  से
 मुख्तलिफ हो  सकती  हूँ,  लेकिन  इस  "प्वाइंट
 साफ  भरार्डर  कैसे  हो  गया  ?

 Shri  Priya  Gupta:  On  a  point  of
 order.  Only  one  hon.  Member  should
 be  on  his  legs.

 थी  किसान  पटनायक  :  आप  मपनी  राय
 दे  दीजिय े।

 weet  महोदय  :  इस  में  मेरी  राय  की
 जरुरत  नहों  हैं  मीर  न  इस  में  कोई  प्वाइंट
 श्राफ  काडर  है  ।  मैं  मेम्बर  साहिबान  से  कहूंगा
 कि  वह  इस  तरह  के  प्वाइंट  ग्राफ  प्रार्डर  न
 उठाय े।

 Now  the  hon,  Prime  Minister  may  be
 allowed to  proceed.

 Shri  Jawaharlal  Nehru:  ।  had
 simply  read  out  the  wording  of  the
 substitute  motion.  It  is  for  the  hon.
 Members  to  say  what  it  means,  I
 shall  read  out  the  substitute  motion
 again:

 “This  House....  is  of  opinion
 that  the  policy  of  the  Government
 of  India  to  start  negotiations  on
 the  condition  of  withdrawal  by
 the  Chinese  aggressors  to  the  line
 of  control  as  on  the  8th  Septem-
 ber,  1962,  should  be  rejected  and
 no  negotiations  should  be  under-
 taken  till  the  Chinese  aggrc-surs
 withdraw  to  the  Indian  boundary
 as  it  existed  on  the  15th  August,
 1947.”

 Subsequently,  an  amendment  was
 proposed  by  Shri  Vidya  Charan
 Shukla  that  for  the  original  motion
 the  following  be  substituted,  name-
 ly:—

 “This  House  having  considered
 the  border  situation  resulting
 from  the  invasion  of  India  by
 China,  approves  of  the  measures
 and  policy  adopted  by  the  Gov-
 ernment  to  meet  it.”

 This  was  passed  without  voting  ap-
 parently,  but  almost  unanimously.
 though  some  did  not  agree.  (Inter-
 ruptions) .
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 Mr,  Speaker:  Order,  order.  He  said,
 “almost  unanimously”,

 Shri  Jawaharlal  Nehru:  I  definitely
 say  that  Acharya  Ranga  did  not  agree
 with  it.  Probably  he  will  never
 agree  on  anything  good.  I  am  pre-
 pared  to  make  an  exception  to
 Acharya’  Ranga  in  every  proposition
 that  I  may  make.

 Shri  Ranga:  When  I  was  agreeing
 with  you  1  was  a  good  man!

 Shri  Jawaharlal  Nehru:  It  is  not
 a  question  of  argument  about  words
 or  things.  It  is  beyond  argument—
 what  has  been  done  by  the  House;
 that  is  the  parliamentary  practice  and
 Procedure.  It  is  not  normal—or  can
 be  followed  by  Government—to  come
 every  time  to  the  House  and  take  its
 opinion  about  a  certain  step  that  it
 might  take.  It  places  the  general
 policy  before  the  House  and  the
 House  approves  of  it  or  disapproves
 of  it  or  criticises  it,  and  Government
 has  to  function  accordingly.  1  the
 House  disapproves  of  it  naturally  the
 Government  have  to  change  their
 policy.  1  this  particular  matter  it
 was  not  necessary  from  the  point  of
 view  of  any  Constitution  or  law  for
 the  Government  to  come  to  this  hon.
 House  and  take—I  am  talking  about
 the  10th  December—their  views  about
 the  8th  September  line  which  was
 the  proposal  made  by  Government  as
 a  reaction  to  the  proposal  made  by
 the  Chinese  previously.  But  we  did
 come  and  we  came  after  this  matter
 had  been  repeated  for  two  months,
 repeatedly  by  me  and  by  the  organs of  public  opinion.  The  House  was
 particularly  fully  seized  of  this  fact;
 this  thas  been  done;  this  has  been
 said.  ।  came  here  anq  stated,  “this
 is  our  policy,”  and  subsequently,
 after'the  substitute  motion  that  Shri
 Ram  Sewak  Yadav  proposed—it  ref-
 erred  to  something  being  rejected—a
 resolution  was  passed  by  the  House
 that  the  House  approves  of  the  mea-
 sures  and  policy  adopted  by  Govern-
 ment.  That  is  my  understanding.
 How  can  there  be  any  doubt  in  the
 least?  One  in  a  million,  I  -स  there
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 can  be  no  doubt  about  thai.  What is  the  effect  of  this?  The  effect  of it  is  that  the  House,  at  that  moment, aproved  of  the  proposal  that  we  had made  about  the  &th  September  line. That  is  my  submission,  Others  may disagree  with  it,  Both  negatively and  positive  it  was  cleared  out.  (In-
 terruptions).

 An  Hon,  Member:  No,  Sir.
 Shri  Jawaharlal  Nehru:  ।  am  ail-

 most  prepared  to  say  that  with  the
 exception  of  Acharya  Ranga  the
 House  approved  of  it.  It  is  always open  to  the  House,  may  I  say,  to  dis-
 approve  of  something  it  has  approv- ed  previously,  to  change  its  mind.
 That  is  a  different  matter.  I  am  not
 challenging  the  right  of  the  House.
 ।  am  merely  saying  as  a  matter  of
 recorded  fact  in  our  proceedings  that
 this  fact  was  before  the  House;  it  was
 deliberately  brought  before  the  House
 in  my  speech,  repeatedly,  and  in

 statements.  Subse-
 quently,  the  policy  of  the  Govern-
 ment  was  reaffirmed  by  this  Housc.
 There  is  no  doubt  about  that.  In  that
 policy,  at  that  time,  this  was  the
 major  thing,  the  other  things  having
 been  previously  agreed  to.  There-
 fore,  I  do  submit  that  that  particular
 matter,  rightly  or  wrongly,  was  rot
 only  accepted  by  Government  but
 this  House  also  approved  of  it  fully.

 Even  at  the  time  when  we  were
 discussing  this  matter  in  the  House,
 the  conference  convened  by  the  Prime
 Minister  of  Ceylon  was  meeting.
 The  Prime  Minister  of  Ceylon  had
 taken  the  initiative  in  regard  to  that
 in  November—I  forget  the  exact  date.
 I  think  it  was  towards  the  last  few
 days  of  November—in  the  third  week
 probably—that  she  had  taken  the  मं-
 tiative,  and  she  had  suggested  at
 first  the  15:  of  December  for  that
 meeting.  She  did  not  ask  us  about
 it;  we  knew  nothing  about  it  till  we
 were  informed  that  she  had  convened
 it.  Naturally  she  had  asked  the  other
 countries;  we  could  not  come  in  the
 way.  We,  in  a  sense,  welcomed  her
 initiative,  and  then  the  date  was
 changed  to  the  10th  of  December,  so
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 that  actually  on  the  day  we  were
 meeting  here  in  the  Lok  Sabha,  this
 conference  was  meeting  in  Colombo.
 Subsequently,  they  passed  some  reso-
 lutions,  copies  of  which  they  gave  us.
 But  they  made  it  clear  that  they
 wanted  us  to  keep  them  confidential
 till  a  later  stage,  when  they  come
 to  us.  Some  days  later,  again,  the
 Prime  Minister  of  Ceylon  with  some
 of  her  colleagues  went  to  Peking  to
 discuss  these  resolutions  and  later
 she  came  here.  She  was  accom-
 panied  by  two  representatives  of
 other  countries:  the  Prime  Minister
 of  the  United  Arab  Republic  and  the
 Minister  of  Justice  of  Ghana.  First
 of  211,  we  asked  them  to  explain  to  us
 what  exactly  those  resolutions  meant
 and  whether  there  was  any  doubt
 about  the  interpretation  or  not.  1८
 was  obvious  that  some  parts  sf  the
 resolutions  could  be  interpreted  in
 more  than  one  way.  So  we.  said
 that  those  should  be  cleared  out.  We
 asked  them  some  questions  and  they
 gave  us  their  explanations  and  ampli-
 fications  in  writing  to  be  prerise.
 Then  we  considered  the  original
 Colombo  resolutions  with  their
 amplifications,  and  considering  them
 we  came  to  the  conclusion  that  they
 fulfilled  the  essence  of  what  we  had
 asked  for  when  we  had  put  forward
 the  preposal  of  8th  September  line.
 Thereafter  we  told  them  as  a  Goveen-
 ment  that  we  accept  them  in  princinle
 but  we  would  like  to  put  them  up
 before  Parliament  and  take  their  re-
 setion  to  them,  and  then  we  will  let
 them  have  our  final  reply.

 Now,  I  should  like  to  add  that  the
 September  proposal  had  nothing  to  do
 with  any  of  the  merits  of  the  case  or
 anything.  The  Colombo  powers  stat-
 ed  that  they  wanted  to  help  in  creat-
 ing  a  situation  which  would  enable
 the  parties  to  discuss  matters  between
 themselves,  to  prepare  the  ground  and
 to  lessen  tension.  That  was  the
 position  then,  and  that  is  what  we  are
 considering  today.

 When  the  representatives  of  the
 Colombo  powers  came  here  they  told
 us—we  had  heard  previously—that
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 the  Government  of  China  had  given,
 what  is  called,  a  positive  response  to
 these  proposals,  whatever  that  might
 be.  Subsequently,  it  appeared  that
 that  so-called  positive  response  was
 limited  and  restricted  in  various  im-
 portant  ways.  I  may  mention  one
 or  two  of  those  a  little  later  to  the
 House.  Anyhow,  it  appeared  that  it
 was  not  in  complete  acceptance  of
 the  proposals  as  they  were  and  as
 they  were  amplified  by  the  represen-
 tatives  of  the  Colombo  powers  to  us.
 So  we  told  them  that  our  acceptance
 in  principle  of  these  proposals  meant
 our  acceptance  in  principle,  natural-
 ly,  of  those  proposals  as  interpreted
 and  amplified  by  them.  We  did  not
 ask  them  to  change  the  proposals  or
 to  alter  them  even  though  we  might
 have  wanted  to  do  that;  we  wanted
 to  keep  them  as  a  whole.  Otherwise,
 we  would  have  asked  them  to  change
 their  proposals,  they  would  have  gone
 back  to  Peking  and  would  have
 possibly  been  asked  to  change  the
 proposals  in  some  other  way,  Any-
 how,  we  did  not  discuss  any  change
 of  the  proposals,  but  we  tuck  the  pro-
 posals  as  amplified  by  them,  which
 we  found,  then  ang  subsequently,
 was  not  the  interpretation  of  the
 Chinese  to  these  propcsals.

 So,  now  we  will  come  to  these  pre-
 posals  themselves  because  much  has
 been  said  here  in  this  House  which
 has  astonished  me_  greatly.  1८  ४
 naturally  open  to  any  hon.  Member
 to  hold  any  opinion  whether  the  pro-
 posal  is  gocd  or  bad,  but  to  say  some-
 thing  which  has  no  basis  and  fact  is,
 I  submit,  not  justified.  I  should  like
 hon,  Members  who  criticise  them  and
 call  them  “disastrous  to  India  politi-
 cally,  militarily  and  otherwiseਂ  to
 look  at  them  again.  I  do  submit  that
 these  proposals,  not  only  in  substance
 but  essentially,  carry  out  the  main
 object  of  the  8th  September  proposal
 which  we  had  made.  -I  have  dealt
 with  the  first  part  as  to  how  far  the
 8th  September  proposal  was  justified
 or  not.  Having  done  that,  when  we
 got  these  proposals,  obviously,  what
 we  had  to  do  was  not  to  argue  with

 the  Ceylon  powers  on  the  entire



 6527  Motion  re:

 [Shri  Jawaharlal  Nehru.)
 Position,  the  merits  of  the  question
 and  how  China  had  done  this  and
 that,  and  we  were  against  that-—that
 is  a  different  matter,  we  did  talk
 about  it  informally—but  so  far  as
 their  proposals  were  concerned  the
 only  matter  we  could  deal  with
 them  was  to  see  how  far  their  pro-
 Posals  fitted  in  with  what  we  had
 egaid,  with  the  8th  September  line.
 Where  they  did  not  fit  in  it  was  for
 us  to  say  so  and  reject  them.  If  they
 did  fit  in,  then  automatically  we  had
 to  accept  them  from  that  point  of
 view,

 So  we  came  to  the  conclusion  that
 essentially  they  did  fit  in  with  the
 8th  September  line.  It  is  true  that
 their  approach  to  this  was  slightly different  and,  therefore,  we  had
 simply  put  a  straighforward  sugges-
 tion  that  the  8th  September  position
 should  be  restored.  They  did  not  ap-
 proach  that  that  way,  but  in  the  result
 they  arrived  at  something  which  was
 essentially  the  restoration  of  the  8th
 September  line.  In  some  small
 matters  it  did  not  yield  that  result,  in
 other  matters  it  did  yield  results  much
 better  than  what  we  had  said.

 Shri  Hari  Vishnu  Kamath:  Let  us
 have  more  details  of  those  small
 matters  and  other  matters,

 Shri  Jawaharlal  Nehru:  For  inst-
 ance,  I  will  mention  one  or  two
 matters  in  the  Ladakh  area  which  is
 the  important  area  from  this  point  of
 view.  In  the  middle  sector  nothing
 has  happened  and  nothing  is  happen-
 ing  because  the  old  position  prior  to
 8th  September  has  remained  and,
 according  to  these  proposals,  will
 continue  to  remain  til]  it  is  changed.
 In  the  NEFA  the  Chinese  have  retir-
 ed  or  are  supposed  to  retire  com-
 pletely.

 Shri  Hem  Barna  (Gauhati):  That  is
 not  the  correct  position.  Sir,  this  is
 a  very  important  thing.  Nowhere
 have  the  Colombo  proposals  stipulat-
 ed  the  withdrawal  of  the  Chinese
 forces  from  Dhola  and  Longju,  and
 the  pity of  it  is  that  they  were  no-
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 where  there  in  any  of  these  areas
 prior  to  8th  September.

 Mr,  Speaker:  The  hon,  Member
 Must  have  patience.  The  hon,  Prime
 Minister  was  coming  to  those  things.

 Shri  Jawaharlal  Nehru:  I  would  beg
 of  the  hon.  Members  to  learn  the
 habit  of  listening  quietly.

 Shri  Hem  Barua:  I  have  listened.  I
 only  say  that  the  word  “completely”
 should  not  be  there.

 Mr.  Speaker:  Order,  order.  He
 will  come  to  that.

 Sbrj  Jawaharlal  Nehru:  Sir,  we  are
 developing  some  parliamentary  con-
 ventions.  Before  I  have  finished  a
 sentence  the  hon.  Membe?  interrupts
 me.  The  course  of  interruptions  here
 on  the  basis  of  points  of  order  is  a
 temarkable  invention  in  the  thistory
 of  parliaments.

 Shri  Hem  Barwa:  I  did  not  do  that.
 Shri  Jawaharlal  Nehru:  I  am  not

 saying  that.
 Shri  Priya  Gupta:  Conventions  are

 changed  with  the  prospects  changed.
 Mr.  Speaker:  Order,  order,  The

 hon.  Member  must  resume  his  seat
 now.

 Shri  Hem  Barua:  The  Prime  Minis-
 ter  shauld  not  be  allowed  to  throw
 omnibus  abuse  against  us.

 Shri  Hari  Vishnu  Kamath:  We  can
 reciprocate,  but  we  do  not  want  to
 do  it.

 Shri  Jawaharlal  Nehru:  The  Prime
 Minister  should  not,  I  entirely  agree
 with  the  hon,  Member,  be  allowed  to
 throw  abuse  omnibus  or  any  other
 bus.

 Shri  Hari  Vishnu  Kamath:  You  sct
 an  example  yourself.

 Shri  Jawaharlal  Nehru:  I  entirely
 agree.  If  what  I  said,  that  people
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 ahould  not  interrupt  before  ।  have
 finished  what  I  have  to  say,  before  I
 have  finished  a  sentence  or  even  half
 a  sentence,  or  that  points  of  order
 are  raised  here  in  a  remarkable  way,
 is  an  abuse,  I  do  not  know  the  mean-
 ing  of  language  then.

 What  I  said  was  that  in  NEFA,
 according  to  the  Colombo  proposals,
 we  are  supposed  to  go  all  over  except
 in  two  points  which  have  been  reserv-
 ed  for  further  discussion.  No  decision
 has  been  made  according  to  these
 Proposals  about  them.  They  are:  a
 little  territory  near  the  Dhola  Ridge
 and  Longju.  No  decision  has  been
 made  about  these  two  matters.

 Shri  Hari  Vishnu  Kamath:  What
 about  Thagla  Ridge?

 Shri  Jawaharlal  Nehru:  So  far  as
 Longju  is  concerned,  according  to
 these  proposals  and  according  to  our
 Sepicmber  statement,  no  decision  is
 necessary  because  when  we  have
 said  that  they  go  back  to  the  8th
 September  line,  well,  Longju  will  re-
 main  with  the  8th  September  line  now
 and  later.  The  question  does  not
 arise.  I  do  not  want  to  go  into  its
 history  as  to  how  Longju  is  there  and
 then  say  that  they  should  withdraw
 or  we  should  withdraw,  whether  that
 is  right  or  wrong  and  so  on.  That  is
 another  matter.  But,  according  to  the
 8th  September  line,  it  is  not  affected.
 Dhola  is  affected,  undoubtedly.

 Shri  Hem  Barua:  Longju  is  also
 affected.
 13  hrs.

 fe

 Shri  Jawaharla,  Nehru;  Anyhow,
 Longju  and  Dhola  are  matters  open
 to  discussion  and  further  considera-
 tion.  So  far  as  we  are  concerned,  we
 have  made  it  perfectly  clear  that
 Dhola  and  Longju....

 Shri  2  (Dehra  Dun):  Since
 Dhola  and  Longju  are  matters  for
 discussion  in  the  future,  we  should
 not  comment  about  them  one  way  or
 the  other.
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 Shri  Jawaharlal  Nehru:  We  are  not
 commenting.  We  have  made  the  posi-
 tion  clear  and  the  Colombo  Powers
 have  made  the  position  clear  on  this
 point.  About  Longju,  as  ।  ‘have  stated,
 there  is  no  question.  We  have  stated
 it  repeatedly.  I  would  beg  of  the
 House  to  remember  that  we  have  to
 consider,  we  are  considering  it  from
 the  point  of  view  of  the  8th  Septem-
 ber  line,  not  on  merits.  According
 to  the  8th  September  line,  Longju  is
 a  frontier  village,  half  with  us  and
 half  with  them.  Dhola  post  is  also
 an  important  area,  Our  position  was, and  is,  that  Dhola  and  all  the  area  on
 this  side  of  the  post  should  be  com-
 pletely  vacated,  and  that  remains  so,
 So  that,  if  you  accept  the  position
 which  I  have  stated,  no  question  arises
 in  NEFA.

 Shri  Hari  Vishnu  Kamath:  Thag  La
 Ridge.

 Mr.  Speaker:  Thag  La  Ridge  is  the
 name  of  that  place  and  Dhola  was
 the  post.

 Shri  Hari  Vishnu  Kamath:  We  know
 that

 Shri  Jawaharlal  Nehru:  The  present
 position  is,  as  ।  have  said  yesterday,
 the  Chinese  have  withdrawn  through-
 out  NEFA,  except  in  a  small  area  near
 the  Thag  La  Ridge  which  has  not
 been  decided  yet  and  which  is  suppos-
 ed  to  be  discussed  by  us  further,  and
 by  the  Colombo  Powers  we  have  been
 assured  fhat  we  can  occupy  all  those
 territories.

 Coming  to  Ladakh,  which  is  perhaps
 the  area  which  has  been  exercising  the
 hon,  Members’  minds  most,  may  I  say
 that  I  was  a  little  surprised  to  learn
 from  the  hon.  Member,  the  leader  of
 the  Praja  Socialist  Party,  that  he
 doubted  the  fact  that  they  3a४'
 advanced  only  twenty  kilometres.  I
 do  not  know  how  he  measures  and
 from  what  place  he  measures,

 Shri  Surendranath  Dwivedy:  I  ask-
 ed  whether  by  their  withdrawal  of
 20  kilometres  back  from  the  line  of
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 [Shri  Surendranath  Dwivedy]
 actual  control  they  will  reach  the  8th
 September  line.  That  is  to  say,  have
 they  advanced  only  20  kilometre  from
 that  date?

 Shri  Jawaharlal  Nehru:  It  ४  very
 difficult  to  measure  these  distances,
 because  it  depends  upon  where  you
 measure  them  from.  Because,  it  म
 not  a  straight  line,  as  the  hon.  Mem-
 ber  knows,  There  are  40  or  so  of  our
 posts  and  40  or  so  of  their  posts,  all
 mixed  up.  Where  does  one  measure
 from?  As  a  matter  of  fact,  the
 Chinese  advance  in  the  Ladakh  area
 was,  by  and  large,  muct  less  than  20
 kilometres.  Normally,  it  was  about
 10,  12  or  8  kilometres.

 Shri  Hem  Barua:  Question.  We
 have  grave  doubts.

 Shri  Jawaharlal  Nehru:  In  one  or
 two  places,  specially  in  the  south
 it  was  probably  a  little  more  than  20
 kilometres.  But  that  too  would  de-
 pend  on  how  you  measure,  from  what
 place.  Anyhow,  what  we  have  to
 consider  was  how  far  it  fitted  in  with
 the  8th  September  line,  to  which  we
 were  committed.  Now,  the  8th  Sep-
 tember  line,  if  it  is  reproduced  com-
 pletely,  would  mean  that  all  our  posts
 and  all  the  Chinese  posts  in  that  area
 would  remain,  because  they  were
 there  before  the  8th  September;  they
 are  not  new  Chinese  posts.  Our  posts
 had,  of  course,  been  liquidated  mean-
 ‘while  by  this  aggressive  action.  So
 that,  it  meant  our  going  back’  to  those
 posts  and  the  Chinese  keeping  their
 posts,  40  posts  or  so,  in  that  area,  and
 keeping  them  in  ०  very  dominating
 position,  disadvantageous  to  us.  Now,
 compared  to  that,  the  proposals  that
 have  been  made  by  the  Colombo
 Powers  are  that  all  these  strong  posts of  the  Chinese,  which  counted  very
 much  against  us,  should  be  withdrawn
 —we  are  not  there  at  the  present momenit—and  that  there  should  be
 some  civil  posts  of  the  Chinese  and

 some  civil  posts  by  us  in  that  area  but
 not  together.  There  is  no  question  of
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 dual  posts  or  dua]  partnership;  thay
 will  be  separate  posts  by  agreement.
 I  do  not  understand  how  the  with-
 drawal  by  the  Chinese  of:  their  mili-
 tary  posts,  leaving  behind  a  few  civil
 Posts,  would  amount  to  partnership with  the  Chinese  to  control  an  area.
 How  does  it  give  them  any  right  to
 that  area?  They  are  there.  The
 whole  question  is  their  withdrawal,
 and  how  much  withdrawal  for  the
 purpose  of  some  other  step  that  we
 might  take.  On  the  question  of
 merits,  are  we  opposed  to  their  with-
 drawal?  Should  we  say:  you  remain
 there?  Or  should  we  say:  you  should
 not  remain  there?  I  do  not  under-
 stand  this  argument.

 Shri  Hari  Vishnu  Kamath:  How  can
 they  withdraw  and  still  be  there?

 Shri  Jawaharlal  Nehru:  They  will
 withdraw  all  their  military  posts
 There  will  be  civil  posts,  as  much
 number  as  we  may  agree  upon,  on
 the  basis  of  parity  and  equality.  Of
 course,  a  difficulty  may  arise  if  there
 is  a  question  of  administration  and
 all  that.  No  such  question  arises  there.
 That  area  would  be  a  demilitarised
 area  with  no  military  which  means
 the  Chinese  military  withdrawing:
 not  ours,  because  ours  is  not  there.

 Shri  प.  M.  Trivedi:  We  are  vacat-
 ing  and  giving  them  peaceful  posses-
 sion.

 Shri  Jawaharlal  Nehru:  I  am  sorry.
 My  mind  does  not  work  as  acutely  as
 that  of  the  hon.  Members  opposite.
 It  is  a  common  mind,  but  it  is  a  prac-
 tical  mind  which  sees  facts.

 Anyhow,  I  do  submit  to  this  House
 that  the  Colombo  propasals  in  regard
 to  that  area  in  Ladakh  is  _  better,
 definitely  bettc-,  from  any  point  of
 view.

 Shri  Hem  Barua:  No,  no.
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 Shri  Frank  Anthony  (Nominated—
 Anglo-Indians):  No,  no,  (Interrup-
 tions).

 Shri  Kishan  Pattnayak:  It  is  प-
 patriotic  to  say  like  that.

 Mr,  Speaker:  Order,  order.  Hon.
 Members  can  have  their  own  opinion. But  is  the  hon,  Prime  Minister  debar-
 red  from  giving  his  own  opinion?

 Shri  Hem  Barua:  What  about  the
 2,000  sq.  miles  which  we  have  lost  in
 that  area....

 Mr.  Speaker:  Order,  order.  He  can
 have  his  own  opinion  and  approach to  this  problem.  Here  we  have  to
 listen  to  the  speech.  Why  should  the
 hon.  Member  get  impatient?  (Inter-
 ruptions).

 Shri  Bagri:  Sir,  on  a  point  of  order.
 Shri  Jawaharlal  Nehru:  How  can

 there  be  a  point  of  order  when  I  am
 speaking?

 श्री  बागड़ी :  ग्रीन  महोदय,  आन ए
 हवा  ट  प्राप्;  आ्ईर  ।  मेरा  कहना  यह  है  कि
 बैसे तो  प्रधान  मंत्री  महोदय, हाउस  का  मान
 होना  चाहिए  यह  बात  बढ़त  कहते  हैं  लेकिन
 क़ायदा,  कानून  क्या  यह  इजाज़त  देता  है  कि
 जब  अध्यक्ष  महोदय  खड़े  हों  तब  भी  प्राइम
 मिनिस्टर  स्तम्भ  की.  तरह  खड़े  रहते  हैं
 लेकिन  उस  के  मुकाबले  यदि  कोई  दूसरा  मेम्बर
 खड़ा  होता  है  तो  उस  को  कहा  जाता  है  कि
 यह  हाउस  के  क़ायदे,  कानून  के  खिलाफ हैं  ।
 मैं  इस  पर  रूलिंग  चाहता हूं  ।

 mam  महोदय  :  मैं  कह  हूं  कि
 जब  अघ्यक्ष  खड़े  हों  तब  कई  मेफेयर  खड़ा
 नहीं हो  सकता  |  भब  कोई  मेम्बर में  मिनिस्टर
 भी  शामिल  है  यह  कौन  नहीं  जानता ।
 Shri  Jawaharlal  Nehru:  It  is  no

 good,  Sir,  my  repeating  some  of  these
 arguments  because  it  seems  to  be  as
 clear  as  daylight.  From  the  military
 ot  political  or  from  any  point  of  view
 it  is  an  advantage  to  us  to  have  this
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 corridor  for  the  time  being—all  this
 is  for  the  time  being  that  nobody  gives
 up  anything—under  the  Colombo  pro-
 posals,  as  said  there,  than  for  us  to
 have  a  lot  of  military  outposts....

 An  Hon.  Member:  Civil  outposts.

 Shri  Jawaharlal  Nehru:  I  did  not
 go  into  that  deeply—than  to  have  our
 military  outposts  mixed  up  with  their
 military  outposts  and  making  it  very
 difficult.  That  is  the  advice  we  have
 been  given  by  non-civil  people  also.
 If  the  hon.  Members  have  some  diffe-
 rent  viewpoint,  it  is  open  to  them  to
 have  it.  I  cannot  help  it.  I  cannot
 help  them  to  see  sometimes  the
 obvious.

 Shri  Hem  Barua:  That  is  not  the
 8th  September  proposal.  It  was  for
 unconditional  withdrawal....(Inter-
 ruption),  He  is  misleading.

 Mr.  Speaker:  Now  he  should  listen.
 Shri  Hem  Barua:  We  want  to  be

 enlightened.
 Shri  Jawaharlal  Nehru:  I  am  try-

 ing  to  enlighten  you.
 Shri  Hem  Barua:  That  is  not  the

 8th  September  proposal.  It  was  that
 they  must  withdraw  completely
 unconditionally,

 Shri  Jawaharlal  Nehru:  The  &th
 September  proposal  was  to  restore
 the  position  as  it  was  on  the  &th
 September.

 Shri  Kishan  Pattnayak:  Did  the
 corridor  exist  on  the  8th  September?

 Shri  Jawaharlal  Nehru:  To  restore
 that  position  means  having  the
 Chinese  strongposts  in  this  area  with
 vast  armies  round  about  them  and  our
 posts  also  mixed  up.  That  was  it.
 That  was  not  an  advantageous  posi-
 tion.  Suppose,  they  say,  “We  give
 you  what  you  want”)  we  have  to
 accept  it  because  we  have  asked  for
 that.
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 श्री  बागड़ी  :  क्या  उन  चौकियों  के  नाम
 मेंनशन  किये गये  हैं  य।  नहीं ?

 Shri  Surendranath  Dwivedy:  Even
 if  that  is  granted,  this  certainly  is  not
 the  restoration  of  the  8th  September
 ‘position.

 Stri  /a  Vishnu  Kamath:  7th
 ‘Sept-mber  position,  that  is,  pre-8th
 September.

 Shri  Jawaharlal  Nehru:  I  have  said
 so.  It  is  not  a  restoration  there;  it  is
 better  than  a  restoration.

 Some  Hon.  Members:  How?
 Mr.  Speaker:  Order,  order.  Please

 allow  him  to  explain  that.
 Shri  Jawaharlal  Nehru:  That  is

 why  the  Chinese  do  not  accept
 that......  (Interruption)

 An  Hon.  Member:  They  want  more.

 Dr.  B.  ?.  Singh  (Hazaribagh):
 Because  they  do  not  accept  it,  it  is
 better?

 ही  बागड़ी  स्पीकर  साहब,

 wert  महोदय  :  आड़र,  आडर  ।  क्या
 इस  तरह  पे हु उन  में  कोई  काम  चल  सकेगा  ?

 aft  बागड़ी :  यह  त  अप  प्राइम  मिनिस्टर
 से  पूछिए  ।  प्राइम  मिनिस्टर  खुद  एसे  हालात
 पैदा  कर  रहे  हैं  ।

 wert  महोदय  :  जब  प्राइम  मिनिस्टर
 यहां पर  बोलेंगे,  तो  वह  पति  राय,  अपने
 ख़याल  कौर  गवर्नमेंट  का  एटीट्यूड  रखेंगें  ।
 अगर  श्राप  उन  को  नहीं  सुनना  चाहते,  तो
 कया  मैं  उन  को  बन्द  कर  दू  ?  यहं  उन  का
 खयाल  है  घौर  प्रगर  पाप  उस  से  प्री  नहीं
 करते  हैं  सनौर  वह  झप  की  मुन्रफ़िकित में  न
 भी  हो,  तो  उम  को  सुनना  तो  पड़ेगा  ।  जब
 वक्त  श्रायेंगा, तो इस तो  इस  क।  फ़ैसल।  यह  हाउस
 ही  देग। !
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 Shri  Jawaharlal  Nehru:  7  the
 question  is  that  these  Colombo  pro-
 posals  in  so  far  as  they  refer  to
 Ladakh  do  not  mean  any  kind  of  a
 division  or  acceptance  of  any  division
 directly  or  indirectly.  It  is  a  tempo-
 Tary  arrangement  which,  if  it  is  not
 agreed  to,  would  simply  mean  that
 they  could  remain  in  control  there
 till  other  developments  take  place.

 Now,  I  want  to  make  one  point
 clear,  to  whidh  the  hon.  Member  Shri
 Kamath  referred  before  I  began
 speaking  and  some  other  hon.  Mem-
 ber  referred,  to  what  I  said  in  the
 Rajya  Sabha.  I  think,  I  have  said
 that  the  practice  is  for  the  Govern-
 ment  to  keep  the  House  and  Parlia-
 ment  informed  fully.  It  is  not  neces-
 sary  for  Government  to  come  and  take
 a  vote  on  every  step  that  it  takes.
 About  most  of  the  things  Government
 has  to  take  a  step  in  a  particular  posi-
 tion.  Suppose,  there  is  a  war  om
 Now,  during  war  the  Generals  take
 steps  without  even  referring  to  Gov-
 ernment,  Sometimes  they  refer  to
 Government  in  important  matters
 where  they  can;  but  they  cannot  afford
 to  do  it.  50,  in  all  these  matters  Gov-
 ernment  can  take  steps  if  they  are
 in  line  with  the  general  policy  out-
 lined.

 In  this  matter,  as  I  have  ventured
 to  point  out,  our  general  policy  has
 been  brought  before  the  House  and
 fas  been  approved  by  the  House
 repeatedly.  Therefore,  within  that
 line,  whether  that  particular  step  is
 approved  or  not,  if  it  is  within  the
 line  of  that  policy,  Government  takes
 that  step.  I  need  not  have,  by  any
 constitutional  convention,  brought  this
 matter  up  necessarily  to  the  House.
 But  I  did  not  think  that  that  was
 right  for  me  specially  when  the
 House  was  going  to  meet.  So,  I
 brought  it  up  and  I  am  glad  that  I
 brought  it  up.  !

 Now,  having  brought  it  up,  what
 are  we  to  do?  I  did  not  think  it
 necessary  then,  to  begin  with,  to  bring
 a  substantive  motion  for  the  approval
 of  this  because  I  thought  that  this  was
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 included  in  the  general  lines  of  policy
 approval  which  have  been  given  by
 this  House  to  me.  Further,  I  thought
 that  if  I  place  the  whole  position.

 Shri  Nath  Pai:  That  is  not  quite
 true.  You  made  sure  even  of  your
 supporters.

 Shri  Jawaharlal  Nehru:  ।  d०  not
 know  what  the  hon.  Member  feels.  If
 the  House  agrees,  I  am  prepared  to
 put  it  forward  here  and  now......
 (Interruption).

 Some  Hon,  Members:  Yes,  yes...
 (Interruption).

 Shri  Ranga:  You  have  got  majority,
 anyhow.  We  do  not  question  that...
 (Interruption) .

 Shri  Jawaharlal  Nehru:  I  am  pre-
 pared.  I  did  not  bring  it  for  two
 reasons.  One  was,  ०  1  have  said,  that
 I  did  not  think  it  necessary  and  I  did
 not  wish  to  create  precedents  for
 the  future  that  every  matter  is  voted
 upon  by  Parliament.  It  is  not  a  good
 precedent,  It  is  not  followed  by  other
 Parliaments.

 Shri  Surendranath  Dwivedy  rose—

 Shri  Jawaharlal]  Nehru:  Please  let
 me  go  on.  Please  let  me  finish  a  sen-
 tence  or  two,

 Secondly,  because  the  Chinese  had
 not  given  their  final  reply,  I  thought
 it  on  the  whole  desirable  for  this  mat-
 ter  to  be  left  by  the  House  ८  the
 Government  to  pursue  within  the
 lines  of  the  general  policy.  But,  if
 there  is  any  doubt  in  any  people’s
 mind  that  this  is  not  a  correct  course,
 I  would  suggest  to  you  and  to‘  the
 House to  permit  me  to  moye  an
 amendment  here  and  now  and  to  have
 it  this  way  or  that  way...  (Inter-
 ruption).

 Shri  Ram  Sewak  Yadav:  You  should
 have  had  courage  enough  to  bring
 forward  a  positive  motion  instead  of
 saying  now  that  you  want  to  move  an
 amendment.  (Interruption).

 2555  (Ai)  LSD—5.
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 Shri  Hari  Vishnu  Kamath:  Parlia-
 ment  can  pass  anything  by  majority.
 We  do  not  contest  that  position  at
 all  By  a  majority  you  can  pass  any-
 thing.  .(Interruption)  .

 Shri  Surendranath  Dwivedy:  What  I
 want  to  point  out  is  that  when  it  was
 said  that  there  will  be  no  approval
 of  a  Resolution,  we  took  it  for  grant-
 ed  that  the  policy  accepted  in  this
 House  on  the  14th  November  is  accept-
 ed.  Now,  the  hon.  Prime  Minister  saye
 that  there  is  no  question  of  an  appro-
 val  motion  because  of  the  adoption of  that  amendment  on  the  10th  Decem-
 ber  which,  he  now  interprets,  alse
 accepts  this.  That  was  not  our  under-
 standing.

 Shri  Jawaharla]  Nehru:  I  am  sorry,
 the  hon.  Member  thought  that  because
 it  could  not  have  been  that.  Any
 intelligent  approach  would  show  that
 it  could  not  be  that.  How  could  I
 put  this  up?  Leave  out  Parliament
 for  a  moment.  Government  is  com-
 mitted  to  a  certain  line  of  action  and
 Government,  naturally,  pursues  it
 unless  it  is  told  not  to  do  so  by
 Parliament.  It  has  to;  Government cannot  remain  in  the  air  in  matters  of
 this  kind.  We  have  said  that,  First
 of  all,  I  showed  that  so  far  as  Parlia-
 ment  is  concerned  they  have  also  given
 their  approval  to  the  8th  September
 line  as  a  matter  of  policy.  Then  comes
 the  question  of  interpretation  as  to
 how  far  the  8th  September  line  hag
 been  carried  out  by  the  Colombo
 proposals.  That  is  the  sole  questiom
 that  we  have  to  consider  as  Govern-
 ment  and  we  have  told  them  that  we
 accept  these  in  principle.  We  thought,
 we  should  accept  them.  Of  course,
 our  acceptance  does  not  bring  this
 about  wholly  because  this  is  a  matter
 concerning  China  also.  China  has
 thus  far  not  accepted  it.  I  do  not
 know  what  it  will  do.  But  we  cannot
 remain  in  the  air.  We  have  ot  in-
 form  the  Prime  Minister  ४  Ceylon
 what  our  position  is.  As  I  told  you
 I  shall  inform  her.  Therefore  what
 the  hon.  Member  opposite  said,  name-
 ly,  that  I  have  not  brought  forward
 a  substantive  resolution  because  ४
 the  November  thing,  I  do  not  at  ald
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 (Shri  Jawaharlal  Nehru]
 understand.  How  can  that  help  us  at
 all  at  the  present  moment?  Of  course,
 we  hold  to  the  8th  November  thing
 and,  of  course,  I  am  going  to  repeat
 it  tomorrow  from  थ  ‘hundred  thousand
 platforms  in  India.  That  is  a  different
 thing.  But  in  this  matter  we  have  to
 say  something.  We  have  to  say  ‘Yesਂ
 er  “No”  and  therefore  it  is  for  the
 House  to  tell  us  to  say  “Yes”  or  “No”.

 Seme  Hon.  Members:  Yes.
 Some  Hon.  Members:  No.
 Several  Hon.  Members:  Yes.
 Some  Hon,  Members:  No.
 Mr.  Speaker:  What  is  all  this?  How

 ghould  this  be  recorded,  may  I  know?
 Shri  Ranga:  He  has  got  that  reply

 also.
 Mr,  Speaker:  He  is  arguing  his  case

 and  when  there  are  shouts  of  ‘No’,
 there  are  shouts  of  ‘Yes’  also.  But  I
 am  asking  all  the  thon.  Members  and
 hot  one  side  only...  .(Interruption).

 Shri  Ranga:  You  should  not  be  up-
 act.

 Mr.  Speaker:  Why  should  I  not  be?
 If  the  proceedings  are  not  peaceful,
 I  have  got  to  regulate  them.

 Shri  Ranga:  When  fhey  said  ‘Yes’,
 we  said  ‘No’.

 Shri  Nath  Pai:  I  do  not  want  to
 interrupt,  but  he  was  not  aware  of
 the  developments.  I  claim  the  atten-
 tion  of  the  hon,  Prime  Minister.  After
 ke  summoned  us  to  meet  thim,  it  was
 clearly  understood,  on  the  assurance
 given  by  no  less  थ  person  than  the
 hon.  Minister  of  Parliamentary  Affairs
 who  should  bear  this  out  to  avoid  all
 misunderstanding  in  the  House,  that
 the  Government  will  not  seek  a
 positive  vote  and  it  is  expected  that
 we  will  not  move  an  amendment  to
 reject  it.  That  was  the  position
 given  us  to  understand  and  that  re-
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 mains.  No  wrong  inferences  should
 be  drawn,  That  is  our  expectation.

 I  hope  that  I  am  correctly  quoting him,
 Shri  Jawaharlal  Nehru:  In  view  of the  fact  that  there  is  this  difference  of

 opinion,  I  submit  that  the  differenec
 of  opinion  should  be  set  aside  and  the
 vote  be  taken  now,  if  you  like.  on  a
 substantive  motion.  If  the  House
 permits  me,  I  shall  move  it....

 Shri  Priya  Gupta:  You  should  have
 brought  it  forward  earlier,

 Shri  Jawaharlal  Nehru:  ।  know
 that  it  is  unusual  for  me  to  suggest it  at  this  late  stage.  But  if  the
 House  agrees  and  you  agree,  I  am
 perfectly  willing.  That  is  all  that  I
 wish  to  say.  I  do  not  wish  to  press  it.
 But  one  thing  is  perfectly  clear.

 The  hon.  Member  Shri  Nath  Pal has  certainly,  according  to  me.  mis-
 understood  what  I  may  have  said  or the  Minister  of  Parliamentary  Affairs
 may  have  said.  He  said  that  we  shall
 not  bring  it  up  because  jn  the  normal
 course  it  was  not  necessary  to  bring it  up.  Government  follow  a  certain
 policy,  and  if  that  policy  is  explained. if  the  House  broadly  accepts  it  that  -
 enough...

 श्री  रासेंइवरानन्द  (करनल)  :  अध्यक्ष

 mem  महोदर  :  ड्राप  बैं  न  डसे,
 श्राप  की  प्रार्थन,  मुन  ली  ज  एगी  ।

 थ्री  रामंइवरानन्द  :  मेरी एक  प्रार्थना
 तो  सुन  लीजिय े।
 Shri  Jawaharlal  Nehru:  Therefore,

 the  position  necessarily  is  that  I  have
 to  send  some  precise  answer  to  the
 Colombo  Powers  and  to  the  Prime
 Minister  of  Ceylon  today  or  tomorrow
 as  to  where  we  stand.  I  cannot  tell
 them  that  we  have  not  made  up  our
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 mind.  It  is  absurd.  As  a  matter  of
 fact,  we  have  already  told  them  that
 we  accept  them  in  priniciple.  And  it
 is  the  proposition  of  Government  that
 we  should  tell  them  definitely  and
 precisely  that  we  are  prepared  to
 accept  these  Colombo  proposals  sub-
 ject  to  the  amplifications  and  eluci-
 dations.  Whether  they  will  come  into
 effect  or  not  depends  on  the  other
 party  accepting  them.  For  the
 moment,  th  have  not  accepted
 them.  Well,  if  they  do  not  accept
 them,  they  do  not  come  into  effect:
 that  is  a  different  matter.  But  I  have
 to  choose;  there  is  no  help  for  it:  I
 have  to  choose  this  way  or  that  way.
 If  there  is  any  doubt  in  any  hon.
 Members’  minds,  I  propose  te  resolve
 that  doubt  by  suggesting  to  you  and
 te  he  House  to  permit  me  even  at
 this  stage  to  put  forward  a  specific
 motion....

 Shri  Surendranath  Dwivedy:  No
 body  questions  your  right  as  a  Gov-
 ernment.

 Shri  Hari  Vishnu  Kamath:  ‘Your
 majority  is  there.

 थी  रामेबवरानन्द  :  मेरी  प्रार्थना  सुन
 लीजिये  ।  भाप  कहने  के  मुत/बिक  मैं  पहले
 बैठ  गया  था  ।  प्रब  तों  सुन  लीजिये  ।

 mera  महोदय  :  श्राप  बैठ  जाइये  |
 मैं  श्राप  की  प्रार्थना  सुन  लूंगा  ।

 श्री  रामेदवरानन्द  :  बाप  कह  तो  बैठ
 जाता  हूं  ।  लेकिन  मेरी  बात  अवश्य  सुन  ली
 नयें।

 Shri  Jawaharlal  Nehru:  The  hon.
 Member  opposite  says  that  he  does
 mot  challenge  my  right  to  give  the
 Government's  reaction  to  it  to  the
 Colombo  Powers.  Then,  will  the
 hon,  Member  at  ०  later  stage,  some
 other  day,......  pie

 श्री  रामेइवरानन्द  :  अध्यक्ष  महोदय,
 हज़ारों  आदमी  मरवा  दिये  गये  हैं

 mera  महोदय  :  मैं  ने  कप  से  कहा  है
 कि  मैं  ड्राप  की  प्रार्थना  सुनूंगा  ।  मगर  कब
 आप  बेठ  जाइय े।
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 श्री  रामेइवरानन्व :  तीन  बार  तो  श्राप

 के  कहने  से  मैं  बैठ  गया  हूं  ।  अब  तो  मेरी
 प्रार्थना  सुन  लीजिये  ।  भ्र भी  तक  श्राप  ने  सुनी
 नहीं है  ।

 *  ध्रध्यक्ष  महोदय  :  मैं  ने  कहा  है  कि  मैं
 सुन  लूंगा ।

 श्री.  रामेश्वरानन्  मेरा  अनुशासन
 देखिए  ।  बाप  के  कहने  के  अनुसार  मैं  तीन
 बार  बेठ  चुका  हूं  ।

 अध्यक्ष  महोदय  :  कहिये,  श्राप  क्या
 कहना  चाहते  हैं  ।

 थी  रामेदवरानन्द :  मैं  पूछना  चाहता  हूं
 कि  सरकार  की  पालिसी  इस  तरह  से  रोज़  कसे
 बदलती  रहती  हैं  ?  कल  तो  वह  कह  रहे  थे
 कि  चीन  जब  तक  हमरा  इलाका  खाली  नहीं
 कर  देता,  तब  तक  उस  के  साथ  बात  नहीं
 करेंगे  ।  राज  आप  क्या  कह  रहे  हैं  ?  राज
 श्राप  क्या  कर  रहे  हैं  ?  श्राप  उन  को  ईमानदार
 बता  रहे  हैं  और  कह  रहे  हैं  कि  बड़े  सज्जन  हैं  ।
 क्या  उन  की  नीयत  ठीक  हो  गई  है,  क्या  वे
 पहले  जसे  भाई  हो  गए  हैं  या  कुछ  मरोर  ज्यादा
 हों  गए  हैं  ।

 यक्ष  महोदय  :  आप  की  बात  सुन  ली
 है  ।  आपने  तकरीर  करनी  थी,  वह  कर  ली  है  ।

 Shri  Jawaharlal  Nehru:  ।  leave
 myself  in  your  hands  and  the  hands
 of  the  House,  because  I  have  to  take
 some  action,  and  not  merely  deliver
 a  speech  here,  and  I  have  expressed
 to  the  House  what  the  intention  of
 Government  is  very  clearly,  and  we
 think  we  are  right:  it  may  be  that
 some  hon.  Members  think  that  we  are
 not  right.  Now,  there  are  two  ways
 of  dealing  with  this  matter.  One  of
 them  is  the  very  clsar  way  of  putting
 it  to  the  vote.  As  a  matter  of  fact,  it
 is  going  to  be  put  to  the  vote  in  a
 slightly  indirect  way  by  Shri  Ram
 Sewak  Yadav's  amendment,  which  is
 a  negative  one,  and  which  seeks  -
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 disapproval  of  this.  If  that  is  re-
 jected,  certain  consequences  flow,  but
 I  am  prepared  to  accept  those  con-
 sequences.  But,  if  not,  and  if  the
 House  wants  a  clear  direction,  :  am
 prepared  to  have  a  direct  vote  on  it.  It
 is  immaterial,  But  the  fact  is  that’  I
 want  the  House  to  realise  it.I  donot
 want  to  be  said  that  I  did  some-
 thing  behind  the  back  of  the  House,
 or  which  the  House  not  accept.
 That  must  be  made  perfectly  clear.

 It  is  Government's  intention  to  con-
 vey  a  final  answer  to  this  matter  to
 the  Prime  Minister  of  Ceylon,  approv-
 ing  in  toto  the  Colombo  proposals  as
 amplified  and  explained  by  them.  I
 would  naturally  add  that  the  fact  of
 giving  effect  to  them  will  only  come
 when  flhe  other  party  has  fully  ap-
 proved  of  them.  I  think  that  is  the
 position  on  which  I  propose  to  act,
 and  I  cannot  act  if  the  House  does
 not  approve  of  it;  naturally,  I  cannot
 act,  and  I  would  not  act,  if  the  House
 does  not  approve  of  it,  but  nobody
 should  be  left  in  any  doubt  about  it.

 May  I  add  that  in  spite  of  all  this
 argument  that  we  have  had  these  two
 or  three  days,  this  business  of  the
 8th  September  line  and  the  Colombo
 proposals  is  a  temporary  thing  for  a
 temporary  objective?

 As  I  said  earlier,  the  whole  quesiion of  our  conflict  with  China  is  a  very
 much  deeper  one,  and  it  may  carry
 us  on  for  years,  whatever  may  hap-
 pen  in  between.  I  do  not  say  that  the
 actual  war  will  go  on  for  years,  but
 the  conflict  will  go  on  and  the  menace
 will  be  there,  Therefore,  we  lhave  to
 prepare  and  strengthen  ourselves  to
 the  best  of  our  ability;  whatever  hap-
 pens,  we  have  to  strengthen  our-
 selves.

 Some  people  imagine  that  because
 of  these  Colombo  proposals  being
 accepted  or  acted  upon  we  shall  slow
 down  or  slacken.  That  would  be
 utterly  wrong.  That  is  certainly  not
 the  view  of  Government,  or,  I  take
 it,  of  anybody in  this  House.  We
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 must  strengthen  ourselves,  because
 it  is  inevitable  that  we  should  build
 up  our  strength,  not  only  get  such  help
 ०  we  are  getting—and  we  are  grate-
 ful  to  the  countries  who  are  giving
 us  that  help—but  the  real  thing  is  te
 build  up  our  strength  in  India,  build
 up  our  industry,  build  up  everything
 that  goes  to  strengthen  our  nation  im
 war  and  in  peace.  That  is  urgent  and
 important.

 The  hon.  Member  Shri  Frank
 Anthony  in  his  eloquent,  and  if  I  may
 say  so,  rather  flamboyant  language referred  to  something;  he  said  that  im
 two  hundred  years,  something  was
 going  to  happen,  not  in  my  life-time,
 not  in  his  life-time,  and  all  kinds  of
 things  would  flow  from  it.  I  am  glad
 that  he  thinks  of  the  future  also  some-
 times  and  what  the  consequences  of
 our  action  might  be.  For,  as  I  said  at
 the  beginning,  the  world  is  not  a  static
 world,  it  is  a  changing  world;  it  may
 well  be  that  the  present  face  of  the
 world  may  change  completely;  it  may well  be  that  what  is  talked  about  now
 about  one-world  State  may  arise;  it
 tnay  well  be  that  frontiers  may  cease
 to  exist  except  for  some  administra-
 tive  purposes;  all  kinds  of  things  may
 happen.  We  are  too  much  wedded  to
 स  static  view  of  the  past  even  to  con-
 sider  the  present.  In  fhis  changing
 dynamic  present,  the  main  point  ia
 that  we  must  never  submit  to  coercion
 or  military  pressure.

 Now,  I  do  not  know  what  the
 Chinese  objections  are,  all  of  them,
 but  I  shall  mention  one  or  two  to  you,
 their  objections  to  the  Colombo  pro-
 posals,  One  is  that  they  do  not  want
 us  in  that  Ladakh  area,  that  corridor
 as  it  is  called,  to  put  up  any  kind  of
 military  or  civil  posts.  That  is  an
 important  matter.  And  China  wants
 to  put  up  her  own  posts  there,  civilian
 Posts,  not  military  posts.  That  is  one
 important  matter.  The  second,  I
 believe,  relates  to....

 Shri  Hari  iVshnu  Kamath:  What
 was  the  pre-September  8  position  with
 regard  to  that  point?  I  think  we  had
 more.
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 Sbri  Jawaharlal  Nehru:  We  had  40,
 and  they  thad  40  or  50;  I  do  not  ex-
 actly  know.  There  is  a  vast  number
 of  posts  there.  You  will  see  that  it  is
 difficult  to  explain  what  a  post  is,  be-
 cause  a  post  is  either  a  fairly  strong
 fortified  post  or  just  half  a  dozen  men
 sitting  there  with  a  flag,  more  to  pre-
 vent  others  from  capturing  that
 place  than  for  anything  else.  It  is
 not  a  sign  of  strength,  but  a  sign  of
 visible  sovereignty  of  a  nation.

 Shri  Hari  Vishnu  Kamath:  A
 symbol.

 Shri  Jawaharlal  Nehru:  So,  in  re-
 gard  to  all  these  posts,  they  do  not
 want  us;  like  Acharya  Ranga  they
 also  object  to  what  is  called  dual  con-
 trol;  they  both  agree.

 Shri  Hari  Vishnu  Kamath:  Let  them
 also  go  back.  Let  them  also  not  come
 in  there.

 Shri  Jawaharlal  Nehru:  That  is  a
 major  point  of  difference  between
 China  and  the  Colombo  Powers,  and
 certainly  we  cannot  accept  the  Chinese
 approach  to  it.

 There  is  another.  ।  imagine  that  is
 in  NEFA  about  what  they  call  the
 Che  Dong  Ridge  which  we  call  the
 Thagla  Ridge.  These  are  two  major
 maiters.  There  may  be  some  others,
 They  have  not  told  us  about  them
 because  we  are  not  dealing  directly
 with  them.  They  are  dealing  with
 Columbo.  We  do  not  know.  We  hap-
 pened  to  know  these  because  those
 were  mentioned  to  us.  There  may  be
 others.

 We  are  not  prepared—prepared  as
 we  are  to  accept  the  Colombo  pro-
 posais  in  their  totality  with  their
 explanations—we  are  not  prepared
 to  have  any  amendments  or  changes
 or  variations  made  in  them  because
 the  Chinese  do  not  like  them.

 There  are  one  or  two  points  which
 I  may  mention  which  are  not  directly
 connected  with  this.  Shri  Kamath
 made  some  __  statement  about  emigre
 governments  of  Bhutan  and  Sikkim
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 set  up  in  Tibet,  We  have  ne  informa-
 tion  on  the  subject.  When  the  Bhu-
 tan  Prime  Minister  was  here,  he  was
 asked  and  he  also  said  so.  I  do  not
 think  there  is  the  slightest  truth  in  it
 The  Chinese  Government  has  angrily
 denied  this.

 Shrimati  Renu  Chakravartty:  May
 we  know  what  was  said  by  Shri
 Kamath?  He  has  not  spoken  at  alk
 (Interruption)

 Shri  Jawaharlal  Nehru:  Then  there
 was  another—I  do  not  know’  which
 Member  said  so—that  Chinese  troops
 were  pressing  on  Purma  and  that
 Burmese  troops  were  co-operating
 with  Chinese  troops.  Somebody  men-
 tioned  this.  This  has  been  verv
 forcefully  denied  by  the  Burmese
 Gevernment.  I  do  not  think  there  15
 the  slightest  truth  in  it.

 Now,  may  I  say  a  worg  about  some
 criticism  that  have  been  made  of  the
 Colombo  powers  and  other  countries,
 certain  non-aligned  countries.  Nobody
 considers  these  countries  as  strong
 militarily.  Somebody  asked:  are  they
 going  to  enforce  their  decision?  Of
 course,  they  are  not  supposed  to  en-
 force  any  decision.  They  can  only
 proceed  as  mediators  suggesting  some-
 thing.  I  would  beg  of  the  House  to
 remember  when  they  criticise,  as  they
 often  do,  and  often  with  justice—I  will
 admit  it—our  publicity  ete,  that  all
 our  publicity  is  ruined  by  some  sucr
 remarks  made  in  this  House.  If.  fo-
 instance,  contemptuous  ‘remarks  are
 made  about  these  countries,  any  of
 the  Colombo  Powers,  these  go  there
 and  they  say  this  was  said  in  our
 Pariiament.  That  thas  a  worse  effect
 than  all  the  propaganda  that  can  be
 made  by  China  against  us.  I  want  the
 House  to  remember  that  one  has  ४
 speak  rather  carefully  about  other
 countries,  specially  other  countries
 which  are  friendly  to  us.  May  he
 they  do  not  agree  with  us.

 Now,  much  is  said  about  their  not
 separately  condemning  the  Chinese  as
 aggressors.  First  of  all,  it  is  difficult
 for  them  to  do  so.  Whatever  views
 they  may  have  held,  once  they  start
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 acting  in  a  mediatory  role,  it  is  difii-
 cult  for  them  to  move  about  condemn-
 ing  one  party  with  which  they  are
 dealing.  They  can  retire  and  then
 condemn  certainly.

 I  would  remind  the  House  about  one
 country,  the  United  Arab  Republic,
 which  has  done  more  than  any  other
 country  to  support  us.  Their  Cabinet
 has  passed  a  resolution  supporting  us.
 I  do  not  remember  the  words  they
 have  used,  but  in  dealing  with  the
 situation  they  have  been  very  strong-
 ly  in  our  favour.  When  Mr.  Ali  Sabry,
 their  Prime  Minister,  comes  here,  he
 is  attacked  by  our  press,  asked  to  say
 that  China  is  an  aggressor—attacked
 in  the  sense  that  ;८  ।  cross-examined.
 Here  is  a  man  coming  as  a  mediator. He  has  to  behave  with  some  decency
 towards  the  parties  concerned.  It  is
 very  unfortunate  that  he  was  treated
 that  way.

 Shri  Hari  Vishna  Kamath:  Is  it  right
 to  say  they  ‘attacked’  him.  He  was
 asked  questions.

 Shri  Jawaharlal  Nehru:  The  hon.
 Member  is  right  By  ‘attacked’,  ।
 mean  he  was  cross-examined.

 Shri  Hari  Vishnu  Kamath:  That  is
 not  improper  in  a  democratic  country.
 The  Press  only  asked  questions.

 Shri  Jawaharlal  Nebru:  I  am  _  not
 challenging  their  right.  What  I  am
 saying  is  that  you  have  to  bear  the
 consequences  which  flow  in  many
 countries  which  are  very  friendly  to
 ‘Us.

 —_
 Take  another,  Burma,  for  instance,

 I  might  mention,  was  deeply  grieved
 at  the  charges  made  against  her  in
 this  House.  Some  questions  are  ask-
 ed  about  Burmese  troops  co-operating
 with  China.  They  are  very  annoyed
 at  that,  and  they  protested,

 Then  there  is  some  not  very  reput-
 able  paper,  a  weekly,  which  algo  gave
 some  extraordinary  stories  about
 Burma.
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 Sbri  Hem  Barua:  Is  it  Blitz?
 Shri  Jawaharlal  Nehru:  No,  it  is  the

 Current,  if  he  wants  to  know.
 Shri  Hem.Barua:  They  are  the

 same,  two  faces  of  the  same  thing.
 Shri  Jawaharlal  Nehru:  We  had  ac-

 tually  a  protest  from  the  Burmese
 Government  about  it,  asking  why  we
 did  not  go  about  formally  denying
 this  kind  of  thing,  repudiating  it.  We
 pointed  out  that  it  is  difficult  to  ge on  repudiating  every  deviation  from
 fact  that  occurs  in  Indian  newspapers,
 for  that  would  be  to  long  a  process
 and  would  be  giving  further  publicity
 to  something  that  has  been  said  by  a
 not  very  widely  circulated  paper.

 Then  yesterday  or  the  day  before—
 1  fforget—an  hon.  Member  quoted
 something  from  the  Anand  Bazar
 Patrika.  ।  was  deeply  grieved  about
 jt.  ।  had  heard  about  it  before,  be-
 cause  that  was  a  very  contemptuous
 personal  reference  to  Mrs.  Bandare-
 naike,  the  Prime  Minister  of  Ceylon.
 ।  was  also  included  in  it,  but  leave
 me  out,  it  does  not  matter  what  is
 said  about  me.  But  it  was  very  im-
 proper  for  any  person  to  have  said
 that  about  not  only  the  Prime  Minis-~
 ter  of  a  country  but  of  a  country  very
 friendly  to  us,  a  country  with  whom
 we  have  close  dealings,  a  country
 which  is  trying,  according  to  its  lights,
 to  serve  the  cause  of  peace.

 Shri  Priya  Gupta:  That  is  4  person-
 al  opinion.

 Shri  Jawaharlal  Nehru:  It  is  not  a
 question  of  merits.  I  am  merely  say-
 ing,  if  we  want  friendship  in  the
 world,  we  have  to  restrain  ourselves.
 We  canot  go  out  and  condemn  other
 countries  and  then  expect  them  to
 stand  up  for  us.

 श्री  रामेइवरालन्द :  और  भी  दे  देंगे
 जो  रहा  सहा  है  ।
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 Shri  Jawaharlal  Nebru  1  would
 just  repeat  one  thing  more  which  I
 have  said  previously.  We  have  been
 attacked  and  we  are,  and  may  be,  at
 war  with  China.  That,  I  hope,  will
 not  affect  our  fundamental  approach in  the  world  and  in  India  to  solving
 problems  by  peaceful  means,  because
 the  world  is  too  dangerous.  Hon.  Mem-
 bers  must  have  seen  what  happened in  the  Cuba  affair  where  it  was  touch
 and  go—within  24  hours  200  millions
 might  die  from  nuclear  bombs.  It  is  a
 terrible  thing  to  think  that  such  a
 thing  might  happen  by  a  slight  mistake.
 Fortunately,  wisdom  came  in  the  way and  stopped  it.  We  have  neither  nuc-
 lear  bombs,  nor  do  we  intend  posses-
 sing  them.  Nevertheless,  we  have  al-
 ways  to  think  of  these  possible  conse-
 quences  of  what  may  happen.  So  that
 we  have  to  join,  as  I  said,  our  firm
 determination  and  preparation  to  re-
 sist  to  the  best  of  our  ability,  always with  an  attempt,  where  possible  and
 where  it  is  honourable  to  us,  to  adopt
 peaceful  methods  to  settle  any  pro- blem.

 In  this  connection,  I  had  said  pre-
 viously  about  the  suggestion  ।  had
 made  about  the  International  Court  of
 Justice  or  arbitration  or  some  such
 thing.  It  is  no  good  my  placing  this
 matter  before  the  House  at  this  stage,
 because  the  question  has  not  arisen.
 But  I  do  mention  it  to  the  House  be-
 cause  it  may  bear  it  in  mind.  [f  it
 arises  ।  shall  come  to  the  House  to
 take  its  advice  in  the  matter.

 I  may  say  concisely  what  I  have  said.
 The  question  that  arises  today  is  a  very
 limited  question,  which  is  not  a  ques
 tion  which  will  last  200  years,  as  Shri
 Anthony  said  that  it  might  or  its
 effects  might.

 Shri  Frank  Anthony:  1  might  last
 longer.

 Shri  Jawaharlal  Nehru:  But  it  is  a
 question  as  to  how  to  bring  about  the
 Chinese  withdrawal  to  a  certain
 extent  in  order  to  be  able  to  deal  with
 this  matter  in  a  manner  which  may
 lead  to  results  or  not—possibly  not—
 but,  the  fact  that  a  course  of  action
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 does  not  lead  to  results  should  not
 deter  us  from  going  into  it,  provided it  does  not  do  any  harm  or  injury.  I
 think  both  from  the  political  and  the
 diplomatic  point  of  view—I  am  not
 referring  to  military  matters;  hon.
 Members  opposite  seem  to  be  experts in  it—this  is  desirable.  Our  rejecting
 this  would  be  harmful  to  us,  harmful
 diplomatically  and  from  every  point of  view.  Not  only  those  countries
 which  have  made  these  proposals,  but
 other  countries,  big  and  small  will
 think  that  we  are  acting  wrongly  and
 will  not  support  us,  as  they  have  done
 and  as  they  might  do  in  the  future. We  are  grateful  for  their  support,  of
 course,  and  we  want  their  support. But  it  will  mot  be  quite  right  for  us
 to  ask  for  support  if  we  do  not  do
 two  things.

 One  is,  we  should  shoulder  our  own
 burden.  We  shall  have  to  shoulder  it; we  are  shouldering  it  and  we  are
 going  to  shoulder  it,  because  there
 will  be  no  respect  for  us  if  we  are not  prepared  to  meet  up  to  the
 challenge  ourselves.  We  want  all  the
 help  we  can  get;  we  are  grateful  to
 those  who  give  it.  Secondly,  we  must
 not  take  all  the  time  a  belligerent
 attitude,  It  must  be  all  right  in  the
 context  of  India  today  A  belliger- ant  attitude  is  usually  taken  by  weak
 nations,  not  by  strong  nations.  Strong
 people,  when  necessary,  take  strong
 actions  and  prepare  for  it.  But  merely
 taking  up  a  belligerent  attitudes  with-
 out  the  necessary  strength  does  not
 impress  andbody.

 Therefore,  ।  submit  that  the  atti-
 tude  that  the  Government  has  taken
 and  intends  to  take  in  this  matter  is
 correct  and  I  am  sure  that  the  House
 will  give  its  support  to  it.

 Shri  Hari  Vishnu  Kamath:  About
 the  reported  Chinese  Government's
 demand  for  the  release  and  repatria-
 tion  of  the  Chinese  detenus  and
 internees  in  India  and  the  Govern-
 ment’s  reaction  to  it,  you  said  that
 you  had  referred  it  to  the  Prime
 Minister  and  he  would  answer  it  in
 the  course  of  his  speech.  You  told
 me  so  at  the  outset.
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 Shri  Jawaharlal  Nehru:  Yes,  Sir.
 The  Chinese  Government  have  said
 that  they  are  going  to  send  one  or two  ships  to  take  back  the  Chinese
 civilians  who  have  been  interned  here.
 We  have  said  that  all  those  who  hold
 the  Chinese  People’s  Republic  pass-
 ports  can  go  back  to  China  and  we
 will  not  come  in  their  way—we  are
 talking  about  civilians  at  the  present
 moment—uniess  there  is  any  civil  or
 criminal  case  pending  against  them.
 That  is  to  say,  we  are  not  going  to
 force  any  person  to  go  back.  We  are
 leaving  it  to  the  choice  of  the  person
 concerned,  whether  he  wants  to  go  to
 China  or  not.

 Shri  Hari  Vishnu  Kamath:  Is  it  not
 the  Government's  policy  to  demand
 the  release  of  our  prisoners  of  war
 in  Chinese  custody  before  we  agree
 to  release  the  Chinese  detenus?

 Shri  Jawaharlal  Nehru:  These  are
 not  prisoners  of  war;  these  are
 civilians.

 को  बागड़ी  :  एक  मामूली  सी  वात  में
 कहना  चाहत।  हूं  ।

 wert  महोदय  :  नहीं,  बहुत  हो  चुक।  |

 श्री  बागड़ी  :  मैं  एक  छोटा  स।  वैलेरी-
 फिकेदान  चाहत।  था  ।  जो  हिन्दुस्तान के  फौजी
 चाइना  के  पास  हैं  उन  की  रिहाई  के  बारे  में
 क्या  कुछ  बनेगा  मोर  क्या  कुछ  फसल  हुआ  है  ।

 Mr.  Speaker:  I  shall  now  put  Shri
 Ram  Sewak  Yadav’s  substitute  motion
 to  the  vote  of  the  House.

 की  प्रकाश वीर शास्त्री  :  (बिजनौर)  :
 मैं झाप से यह से  यह  निवेदन  करना  चाहता हूं
 कि  इस  समय  १  बज  कर  ४५  मिनट  हो  चुके
 हैं  ।  अगर  म्राप  उचित  समझ  तो  ढाई  बजे  के
 बाद  इस  को  ले  लें  ।  स  बीच  में  हम  देश  के
 नाम  पर  थोड़ा  इन्हें  समझा  भी  लेंगे  भोर  उन
 को  अपना  संशोधन  वापस  लेने  के  लिए  राजी
 करने  का  प्रयत्न कर  लें  ।
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 कहां,  उस  के  मुताबिक  जो  प्रैक्टिस  हम  ने
 एडाप्ट  कर  रखी  है  वह  यही  है  ।  लेकिन  पगर
 हाउस  भोर  सभी  पार्टीज़  चाहती  हैं  कि  इसी
 वक्त  इस  को  ले  लिया  जाये  तो  इस  को  इस
 वक्त  लेने  में  कोई  हज  नहीं  है  ।

 श्री  राम  सेवक  यादव  :  इसी  वक्त  हो
 जाय ।

 झष्यक्ष  भहोबय  :  ठीक  है,  बाद  में  फिर
 भाप  सब  लोगों  को  इकट्ठा  होना  पड़ेगा  ।

 Mr.  Speaker:  The  question  is:
 That  for  the  original  motion,  the

 following  be  substituted,  namely: —
 “This  House,  having  considered

 the  proposals  of  the  Conference  of
 six  non-aligned  Nations  held  at
 Colmobo  between  the  10th  and
 12th  of  December,  1962,  with  the
 clarifications  given  by  the  Dele-
 gations  of  Ceylon,  U.AR.  and
 Ghana  in  the  meetings  with  the
 Prime  Minister  of  India  and  his
 coleagues  on  the  12th  and  13th
 of  January,  1963  laid  on  the
 Table  of  the  House  on  the  2l1st
 January,  1963,  is  of  the  opinion
 that  the  proposals  are  not  in  keep-
 ing  with  the  honour,  sovereignty and  integrity  of  India.”

 The  Lok  Sabha  divided.
 Mr.  Speaker:  Some  Members  do  not

 appear  to  have  voted  properly.  Will
 they  kindly  stand  up?

 Some  Hon,  Members  rose—
 Mr,  Speaker:  I  find  there  are  six

 “Noes”  to  be  added:  three  ‘‘Ayesਂ  to
 be  added  and  one  to  be  taken  out.

 Shri  Kapur  Singh  (Ludhiana):  We
 eannot  take  out.

 Mr.  Speaker:  We  can.  So  long  as  the
 present  rules  stand,  certainly  a  Mem-
 ber  can  correct  it  because  they  were
 made  before  we  started  this.  That  is
 exactly  the  position.  Therefore,  I  have
 to  do  it  in  accordance  with  that.


